IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 12.02.2025
| INotified 7
Case No Courtjamount Rejec
; Fee |[to be Status
| paid
1 |PK MOHANTY |11495/2025|12.02.2025 |ABLAPL/11534/2024[10 | c |
BRAJA MOHAN
‘2 CARANGT 11497/2025‘12.02.2025 ABLAPL/11527/2024‘10 ‘ ‘c ‘
3 N PODDAR  [11499/2025|12.02.2025 |ABLAPL/664/2025 [10 | c |
4 |7 DEHURY  [11500/2025|12.02.2025 |RPFAM/323/2024 |10 | c |
5 |sP SAMANTA |11508/2025|12.02.2025 |CMP/1503/2024 o | c |
6 [B Das 111509/202512.02.2025 |CMP/150/2025 0 | c |
7 |Y Das 111511/2025(12.02.2025 |CONTC/5953/2024 |10 | c |
NIRA SUNDAR
8 | oanba 11519/2025(12.02.2025 |WP(C)/4056/2025 |10 c
GOPAL
9  |KRUSHNA 11525/2025(12.02.2025  |[WP(C) /3307/2025 |10 c
NANDA
GOPAL
10 |KRUSHNA 11526/2025(12.02.2025 WP (C)/3321/2025 |10 c
NANDA
GOPAL
11 |KRUSHNA 11529/2025(12.02.2025  |[WP(C)/3331/2025 |10 c
NANDA
GOPAL
12 |KRUSHNA 11530/2025(12.02.2025  |WP(C)/3370/2025 |10 c
NANDA
GOPAL
13 |KRUSHNA 11531/2025(12.02.2025  |WP(C)/3364/2025 |10 c
NANDA
14 |[INDRBMANT 149555 /202512.02.2025 WP (C)/3352/2025 |10 c
SAHOO
15 |6 K NANDA |11533/2025(12.02.2025 |[WP(C)/3375/2025 |10 | c |
16 |B.K. SWAIN [11534/2025|12.02.2025 [WP(C)/3191/2025 |10 | c |
GOPAL
17 |KRUSHNA 11535/2025(12.02.2025 WP (C)/3325/2025 |10 c
NANDA
GOPAL
18 |KRUSHNA 11536/2025(12.02.2025  |WP(C)/3340/2025 |10 c
NANDA
GOPAL
19 |KRUSHNA 11537/2025(12.02.2025  |WP(C)/3344/2025 |10 c
NANDA




20 |G K NANDA [11538/2025|12.02.2025 |WP(C)/3350/2025 |10 | c |
21 |R K MISHRA [11543/2025(12.02.2025 [WP(C)/3641/2025 |10 | c |
22 |D K NAIK  |11545/2025(12.02.2025 [WP(C)/3379/2025 |10 | c |
23 |P L MISHRA |11546/2025|12.02.2025 |WP(C)/4079/2025 |10 | c |
24 |P L MISHRA [11547/2025|12.02.2025 |WP(C)/4088/2025 |10 | c |
25 |A K MOHANTY [11549/2025|12.02.2025 |WP(C)/4194/2025 |10 | c |
26 |P K JENA  |11554/2025|12.02.2025 |WP(C)/3813/2025 |10 | c |
27 |S K PRADHAN |11556/2025|12.02.2025 |WP(C)/2818/2025 |10 | c |
28 ;OEAPATRA 11559/2025(12.02.2025  |WP(C)/2797/2025 |10 c
29 |D K NAIK  |11561/2025|12.02.2025 |WP(C)/1249/2025 |10 | c |
30 ;OEAPATRA 11564/2025(12.02.2025 |CONTC/5239/2024 |10 c
PRADIPTA
31 |KUMAR 11566/2025(12.02.2025 |CONTC/4179/2024 |10 c
PATTANAYAK
32 |Cc PATANAIK |11578/2025|12.02.2025 |WP(C)/35420/2020 |7 | CE
33 |K C SAMAL [11581/2025(12.02.2025 [WP(C)/1122/2025 |7 | o
34 |T BAG 111583/2025(12.02.2025 |WP(C)/16056/2016 |7 | CE
35 |P K MOHANTY [11585/2025|12.02.2025 |CRLA/110/2025 o | c |
36 |s PaNDA 111586/2025(|12.02.2025 |CRLMP/1571/2024 |10 | c |
37 |s K SAHU  |11588/2025|12.02.2025 |WP(C)/8693/2022 |7 | CE
38 |A P SAHOO [11589/2025[12.02.2025 |CRLMP/45/2025 0 | c |
39 |M K MOHANTY [11590/2025|12.02.2025 [WP(C)/17326/2017 |7 | o
40 B K PATI  |11593/2025|12.02.2025 [WP(C)/7375/2021 |7 | o
41 o s |11597/2025(12.02.2025  MACA/344/2010 7 U
42 0 s |11599/2025(12.02.2025  MACA/440/2014 7 U
43 EOEARANA 11601/2025(12.02.2025  |MACA/212/2017 7 U
aa P ana  |11602/2025(12.02.2025  MACA/345/2010 7 U
45 |P K MOHANTY |11604/2025|12.02.2025 |ABLAPL/1301/2025 |7 | .
46 |0 C aws  |11605/2025(12.02.2025  RPFAM/264/2024 |7 U
47 |P K MOHANTY |11606/2025|12.02.2025 |BLAPL/9385/2024 |7 | R
48 SISHAPRASAD 11608/2025(12.02.2025 |MSA/22/2024 7 U
149 |BISWAL 111611/2025(12.02.2025 |WP(C)/3461/2019 |7 | R
50 |BISWAL 111613/2025(12.02.2025 |WP(C)/2734/2019 |7 | R
' ' ' document
available
51 |s K RATH  [11616/2025|12.02.2025 |0JC/17404/1997 |7 zguiiséee
to be
paid
52 |S K BEHERA |11619/2025|12.02.2025 |ABLAPL/9653/2024 |7 | R




53 |s K BEHERA |11620/2025|12.02.2025 |ABLAPL/9653/2024 |7 | o
54 |K N SAHOO |[11623/2025|12.02.2025 |RSA/289/2016 |7 | R
55 |R SAMAL 111626/2025(12.02.2025 |WP(C)/1804/2025 |7 | R
56 |A SRHOO 111628/2025(12.02.2025 |WP(C)/4011/2025 |7 | R
57 |oHLC 111630/2025(12.02.2025 |CRLA/158/2003 |7 | R
58 |OHLC 111632/2025(12.02.2025 |JCRLA/4/2020 |7 | R
59 |oHLC 111634/202512.02.2025 |JCRLA/38/2019 |7 | R
60 |S K PARIDA |11636/2025|12.02.2025 [WP(C)/24424/2024 |7 | u |
61 |S SAMAL 111637/2025(12.02.2025 |ABLAPL/1225/2024 |7 | u |
62 |P K ROUTRAY |11638/2025|12.02.2025 |[WP(C)/27374/2023 |7 | v
63 |L SAHOO 111639/2025(12.02.2025 |WP(C)/12122/2022 |7 | u |
64 |B MISHRA  |11640/2025|12.02.2025 |WPC (OAC)/804/2002 |7 | .
65 |B MISHRA  |11641/2025|12.02.2025 |[WP(C)/32311/2011 |7 | .
66 |S s ALI 111642/2025(12.02.2025 |WP(C)/16288/2019 |7 | .
67 |P K MSIHRA |11643/2025|12.02.2025 |WP(C)/791/2025 |7 | .
68 |P K MISHRA |11644/2025|12.02.2025 |CRLMC/4739/2024 |7 | .
69 |A N SWAIN |11647/2025|12.02.2025 |CRLMP/1695/2024 |7 | CE
70 |A K SWAIN |11648/2025|12.02.2025 |WP(C)/3144/2025 |7 | S
71 |A K SWAIN |11649/2025|12.02.2025 |[WP(C)/2347/2025 |7 | S
72 |A K SWAIN |11650/2025|12.02.2025 |[WP(C)/9309/2018 |7 | o
document
available
73 |C SAMAL 11651/2025|12.02.2025 [WPC (OAC) /631/2016 |7 in dms,
court fee
to be
paid
document
available
74 |S MOHANTA |11652/2025|12.02.2025 |0JC/6445/1998 7 in dms,
court fee
to be
paid
75 |S P SAMANTA|11653/2025|12.02.2025 |[WP(C)/2091/2024 |7 | o
76 |S P SAMANTA|11654/2025|12.02.2025 [WP(C)/20809/2021 |7 | o
77 |S BARIK 111655/2025(12.02.2025 |[WP(C)/30130/2011 |7 | o
document
available
78 |J SAHOO 11656/2025(12.02.2025 [WP(C)/11327/2005 |7 in dms, g
court fee
to be
paid
document
available
79 |MD T HOSAIN |11658/2025|12.02.2025 |RFA/14/2003 7 in dms,
court fee
to be
paid
document
80 [P K DAS 11659/2025|12.02.2025 |CONTC/637/2008 |7 available [U
in dms,




court fee

to be ‘

paid
81 |P R MISHRA |11660/2025|12.02.2025 |ABLAPL/1267/2025 |7 | v
82 |H K BHOL  |11661/2025|12.02.2025 |ABLAPL/1462/2025 |7 | u |
83 |A K SAHOO |11663/2025|12.02.2025 |CRLMP/197/2025 |7 | v
84 |B TRIPATHY [11664/2025(12.02.2025 |ABLAPL/912/2025 |7 | o
85 |s CH DAS  |11679/2025|12.02.2025 [WP(C)/36170/2022 |10 | c |
86 |[R SETHI 111681/2025(12.02.2025 |WP(C)/8784/2023 |10 | c |
87 |M MOHANTY |11689/2025|12.02.2025 |ABLAPL/1322/2025 [10 | c |
88 |T K NAYAK |11705/2025|12.02.2025 |WP(C)/3678/2025 |10 | c |
89 |T K NAYAK [11730/2025|12.02.2025 |WP(C)/3677/2025 |10 | c
90 |A K PANDA [11750/2025|12.02.2025 |RSA/215/2022 0 | c
91 |D NAYAK 111751/2025(12.02.2025 |MATA/239/2024 0 | c |
92 M R BARIK [11752/2025(12.02.2025 |MATA/442/2023 0 | c |
93 |J.BEHERA  |11753/2025|12.02.2025 |ABLAPL/14813/2024|10 | c
‘94 ETagy DHAB ‘11754/2025‘12.02.2025 ARBA/21/2023 ’10 ‘ ‘c ‘
95 |S P SAHOO [11759/2025|12.02.2025 |CRLA/567/2022 0 | c |
96 |R.MISRA 111760/202512.02.2025 [BLAPL/924/2025 |10 | c
97 |R K BARIK |11761/2025|12.02.2025 |[MATA/210/2023 0 | c
198 |P K MOHANTY |11762/2025|12.02.2025 |MATA/210/2023 0 | c
‘99 T PRs ‘11763/2025‘12.02.2025 RSA/474/2017 ’7 ‘ ‘U ‘
1100 [P K MOHANTY [11764/2025|12.02.2025 |[MATA/210/2023 0 | c
101 [B.K. SWAIN |11765/2025|12.02.2025 |[WP(C)/129/2018 |10 | c |
1102 |Y DAS 111767/202512.02.2025 |WP(C)/129/2018 |10 | c
1103 Y DAS 111768/2025/12.02.2025 |[WP(C)/2763/2024 |10 | c |
104 [B.K. SWAIN |11769/2025|12.02.2025 |WP(C)/2763/2024 |10 | c |
105 |[S.BISWAL  |11771/2025|12.02.2025 |BLAPL/937/2025 |10 | c |
106 |S K RATH  |11772/2025|12.02.2025 |WP(C)/33113/2024 |10 | c |
107 |P K JENA  |11773/2025|12.02.2025 |WP(C)/29697/2024 |10 | c |
1108 |P.K.MOHANTY [11774/2025|12.02.2025 |BLAPL/13012/2024 |10 | c |
1109 [D K MOHANTY|11775/2025|12.02.2025 |[WP(C)/3835/2025 |10 | c |
1110 |C.RANA 111776/202512.02.2025 [BLAPL/10842/2024 |10 | c |
1111 [N.SAHOO 111778/202512.02.2025 |ABLAPL/10800/2024 |10 | c |
112 |A K JATI  |11782/2025|12.02.2025 |WP(C)/1333/2025 |10 | c |
113 |G D MALLICK|11784/2025|12.02.2025 |WP(C)/2683/2025 |10 | c |
1114 |T SWAIN 111785/2025(12.02.2025 |CONTC/5466/2024 |10 | c |
‘115 A 11787/2025‘12.02.2025 CONTC/5222/2024 ‘10 ‘ ‘c ‘
116 |S.K.MOHANTY [11788/2025|12.02.2025 |ABLAPL/10446/2024|10 | c |
117 |P.K.MOHANTY [11791/2025|12.02.2025 |ABLAPL/1474/2025 |10 | c |
118 D K NAIK  |11796/2025|12.02.2025 |CONTC/7816/2024 |10 | c |
119 K PARIDA  |11797/2025|12.02.2025 |CONTC/8108/2024 |10 | c |




120 K PARIDA  |11799/2025|12.02.2025 |CONTC/8109/2024 |10 | c |
121 K PARIDA  |11800/2025|12.02.2025 |CONTC/8110/2024 |10 | c |
122 |[PK MOHANTY [11801/2025|12.02.2025 |BLAPL/12474/2024 |10 | c |
123 [K PARIDA  |11802/2025|12.02.2025 |CONTC/8112/2024 |10 | c |
124 |[PK MOHANTY [11803/2025|12.02.2025 |BLAPL/12463/2024 |10 | c |
‘125 Lo FRASED 11804/2025‘12.02.2025 WP (C) /35666/2022 ‘10 ‘ ‘c ‘
126 |[S BISWAL  [11812/2025|12.02.2025 |WP(C)/2140/2025 |10 | c |
127 [K MOHANTY [11814/2025|12.02.2025 |TRP(C)/37/2025 |10 | c |
128 [P. K. BARIK|11816/2025|12.02.2025 |TRP(C)/29/2025 |10 | c |
129 [R. K. BARIK|11823/2025|12.02.2025 |WP(C)/22489/2024 |10 | c |
1130 B DAS 111824/2025(12.02.2025 |CMP/1280/2024 o | c |
131 |A K JATI  |11825/2025|12.02.2025 |WP(C)/3536/2025 |10 | c |
132 B. K. DAS |11826/2025|12.02.2025 |WP(C)/22489/2024 |10 | c |
1133 |S SWAIN 111829/202512.02.2025 |WP(C)/3487/2025 |10 | c |
134 |A. K. PANDA|11831/2025|12.02.2025 |WP(C)/3757/2025 |10 | c |
135 B D BISWAL |11832/2025|12.02.2025 |WP(C)/1319/2025 |10 | c |
136 |A K PANDA |11833/2025|12.02.2025 |WP(C)/3547/2025 |10 | c |
137 |A. K. PANDA|11834/2025|12.02.2025 |WP(C)/3759/2025 |10 | c |
138 |A K PANDA |11835/2025|12.02.2025 |WP(C)/3514/2025 |10 | c |
139 |A. K. PANDA|11836/2025|12.02.2025 |WP(C)/3761/2025 |10 | c |
140 |A K PANDA |11837/2025|12.02.2025 |[WP(C)/3610/2025 |10 | c |
141 |A. K. PANDA|11838/2025|12.02.2025 |WP(C)/3762/2025 |10 | c
142 |A. K. PANDA|11839/2025|12.02.2025 |WP(C)/3768/2025 |10 | c |
143 |A. K. PANDA|11841/2025[12.02.2025 [WP(C)/3774/2025 |10 | c |
144 |A K PANDA |11842/2025|12.02.2025 [WP(C)/3732/2025 [10 | c |
145 |A. K. PANDA|11843/2025[12.02.2025 [WP(C)/3775/2025 |10 | c |
146 |A. K. PANDA|11844/2025|12.02.2025 [WP(C)/3787/2025 [10 | c |
147 |A. K. PANDA|11846/2025[12.02.2025 |WP(C)/3807/2025 |10 | c |
148 |[S. C. DASH [11847/2025|12.02.2025 |WP(C)/3797/2025 |10 | c |
149 M. D. RIAZ |11850/2025|12.02.2025 |CRLMP/155/2025  [10 | c |
150 ﬁéﬂiﬁTy 11851/2025(12.02.2025 |CRLMA/9/2025 10 c

151 iéﬂiﬁTy 11853/2025|12.02.2025 |WP(C) /30318/2024 |10 c

152 |00 11854/202512.02.2025 |WP(C) /32451/2024 |10 c

153 |- o 11876/202512.02.2025 |WP (C) /25530/2024 |10 c

1154 |N.SAHOO 111877/2025(12.02.2025 |CRLMA/330/2019  [10 | c |
| | | Total 11387

NIC




